High Court of Jammu and Kashmir at Srinagar
Order

No:- @) ¢ Dated:- o‘l//?/.,? o/ F

In partial modification to High Court order No.787 dated
13.09.2017 the appointment of Shri Raj Kumar Sharma (Roll
No.127/1SS/1) S/o Shri Vijay Kumar Sharma R/o House No.390
Nai Basti, Jammu Cantt as Junior Scale Stenographer is kept in
abeyance tjl| such time that the Hon’ble Committee
reconsiders the matter,

By Order

© (Sany y’!\nr)

Registrar General

No:- )\(1/66"_}3 /N(T) Dated:- 2 | /7/),07,9

Copy of above forwarded to the -

Registrar Vigilance High Court of J&K for information.

6. RegistrarJudicial, High Court Wing, Jammu for information and necessary

7. Shri Raj Kumar S/0 Shri Vijay Kumar Sharma R/o House No. 390, Nai Basti
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